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GOVERNMENT OF INDIA
MINISTRY OF FINANCE
(DEPA RTMENT OF REVENUE)

New Delhi, the\%it, Saptanboz.1986.

NOTIFIQATION
INCDME-JAX

o, éﬁ;LLl (F.No.203/ 99/ 86.1T4.17) : 1In qontinuation of this
Office Notification No. B768 (F.No.203/ 80 /k&3-zrn.11) dated

23~4~E4 . It is hereby notified for general information that the
Institution mentioned below has been approved jby Department of
Scientific & Industrial Research, New Deihi, fYhe Prescribed

_fﬁ%horlty for the purposes of clause ( 3% ) o4 submsection (1) of
Section 35. (Thlrty Flve/One/ Tws ) of the Inqome-tax Act, 1961

read with Rule & of the Incomevtax Rules, 1962 undex- the categorY
"Ihstitutien‘ subject to the following condlqlons .

{) That tne National Council of Scierce Musewm, Calcutta

iwill maintain a separate account: oﬂ the sums recelved
"by it for scientific research. -

ii} That the said. Ibstituﬁe iwill fumnish annuyal returns

' of its scientific research activitjes to the Prescribed
Authority for svery financidl year /in . such forms as may
be laid down and intimated to- them ‘for this purpose by
30th April ‘each year.

Authority by 30th June each year a jcépy of thelr audited
annual accounts. showing their totall income and expenditure
and Balance Sheet showing its assets liabilities with a
copy of eagh 0f these documents to mhe concerned
COmm1591oner of Income~tax.

iii) That the said Institute will su]mlt to the Prescribed

iv) That the said Institute w1ll apply to Central Board

" of Direct Taxes, Ministry of Finance, (Dem rtment of
RevenueY, New Delhi, 3 months in advance before the -
expiry of the approval for furthexr extension.
hpplications received after the date of expiry of
approval are liable to be rejected.

 INSTITUTION

Natfonal Councl of S ml 10-4.
Road, Calmtta-mgf 15 ence Huseumy 19-4, Gurusaday

Contd. L e 2/"’ .



This Notification is effectlse for a period from

Jed=1G86 t0 31-3-1989,

Se A
( Y.K. Batra } :
Under Secretary to the Government of‘Ikﬁﬁa

Copy forwarded to:e~
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B.

All Commissioners of IncOméutax (2 copiles’. .
J.-_.
Director of Inspection (Invest1gat10n?/(opecia1 Investi-
gationy IT&Aud1t/RS&PR/V1g1lance/Intell1gence/Recovery/
Survey/p P&PR, New Delhi. :

Directorate of O & M Services (Income~tzx}y, Alwan-e-;
Ghalib, Mata Sundri Lane, New De;hl.

The Secretary, Department-af Sclentlfid & Industrial
Research, Technology Bhavan, New Mehrauli Road, New Delhi
with- reference to theix Office Memorandum N°'1/462/83uTthV

dated 11‘6"86

The Joint Secrcizry & Legal Adviser,. Ministry of lLaw,
Shastr1 Bhavan, Tew Delhl. SN

" Comptroller & Audltor General of Indla (50 copieSV.

Bulletin Section of D.I, (P&PR», 2nd Floor, Hans Snavan
I.P. Estate, New Delhi (5 copiesV..

The Secretary, iational Council of Sciance Museun, 19-&,
Gurusaday Road. ualcutta - 700 D195,

e

(CY.K. Batra ¥
Under Seoretary to the Government eof India
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